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cases of outstanding merit a
limited number, depending
upon the needs of the De-
partment (and not indivi-
duals) once a year (say by
the end of February) for up-
grading posts of Lecturers to
Readers and of Readers to
Professors.

(ii) The number of cases which
may be recommended would
not generally exceed in a year
5 per cent of the total staff
(non-plan) in each category.

(iii) The additional expenditure
involved in the upgrading of
the posts would be provided
by the Universities within
normal Revenue Budgets and
np additional grant would be
payable.

On the basis of these recommenda-
tions and the guidelines subsequently
prepared by a Committee, the Uni-
versity Grants Commission formulated
a Scheme of ‘Personal Promotions of
teachers in Central Universities’. The
Commission is not aware of any re-
sentment among the teachers on the
implementation of the Scheme.

(d) Does not arise.
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Procedure adopted by F. C. I for pro-
curing Kuruvai Crop

1892. SHRI T. S. LAKSHMANAN:
Will the Minister of AGRICULTURE
be pleased to state:

(a) the reasons for adopting dif-
ferent kind of procedure by the Food
Corporation of India each year for
procuring Kuruvai crop in Thanjavur
district; and

(b) the reasons for dispensing with
the services of middlemen in pur-
chasing paddy on behalf of F.C.I.
which had been the practice all these
years?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICULTURE
(SHRI ANNASAHEB P. SHINDE):
(a) and (b). Food Corporation of
India started procurement of paddy in
Thanjavur District in 1966 through
direct purchase centres without the





